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IN THE HIGH COURT OF SIKKIM

ORDER SHEET

..urit Petition (C) ... No. 1 of 189, 2004
| BinodPrasad&Another Petitioner/Appellant ..
1 Versus © )
’ ‘ State of Sikkim & Others Respondent
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Office Note as to

for the petitionensané Shri S. P, Wangdi,
learned Aéyocate-seneral assisted by shri J.
B. Pradhan and Shri Karma Thinlay, learned
Govt. Advocate and Assistant Govit.Advocate

for the State respondentse.

Admit.

Issue nhotice, Shri J. B, Pradhan,
learned Govt.Advocate takes notice for the
respondents., Learned Counsel for the
petitioners undertdkes to serve 3 coples of
the writ petition to shri J. B. Pradhan_
Counter—-affidavit will be filed within 4 weeks
as undertaken.

Put up on 23,3.2004 for fixing date of

hearing.
C.M.A.No.2/2004

Prayer for stay is rejected. QA No.2
is accordingly disposed .of.
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( N, - Singh ;—/”—_ ( R. K, atra )
Judge Chief JusticF

Date . . > t
of . Order with Signature action (if any)
Order o taken on Order
£y
2.,2004 Heard shri S, Majumdar, learned Counsel
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Serial D‘ate - ‘ . ‘ ) ; Office Note as to
No. of of Order with Signature S, action (if any) @Q“ '
Order | Order . ) i ’ '{ , , “-g RN e taken on Order
J B - w . A‘; LR SF S
2., 230.3.2004 An application has been filed on
behalf of rthe petitioner seeking leave of
r the court to withdraw this writ petition on
J the grounds stated therein. Leave ;s granted | )
T Writ petition is dismissed as '
withdrawn.; o , L NS PR I PR 1 N
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s, [ ( Re K¢ Patira ) ,
Chief Justice
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